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Industrial Growth Rate
1246, SHRI CHINTAMANI PANI-

GRAHIL: Will the Minister of IN-
DUSTRY be pleased to state:

(a) what was the Industrial growth
rate in November, December, 1880
and January and February, 1981;
and

(b) how does it compare with the
negative growth rate during 1979-
807

THE DEPUTY MINISTER IN THE
'MINISTRY OF INDUSTRY (SHRI
P. A, SANGMA): (a) and (b). The
order of rise in the provisional index
of industrial production from the
C. S, 0. for November 1980 over
November 1979, is 6.4 per cent com-
"pared to a decline of 0.7 per cent
inn the month of November 1979 over
November 1978, The index for
December 1880 projected in the
‘Ministry of Industry on the basis of
provisional available production data
worked out to be 9.4 per cent higher
than the corresponding month of
*1979 whereas the provisional index
for December 1979 was 5.4 per cent
lower than in December, 1978.

In regard to January 1981, the pro-
duction of crucial industries put to-

gether namely electricity, coal,
saleable steel, petroleum refinery
products, crude petroleum and

cement in the overall works out to
be 113 per cent higher in January
1981 than in the corresponding
month of last year, The provisional
index of industrial producticn for
January 1980 stood 2.9 per cent lower
than in January 1979. No projections
are yet available for February, 1981,
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Restoration eof practice of second
Notice to Employees Before Dismissal

1248. SHRI  SUNIL MAITRA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the leaders of the
Confederation of Central Govern-
ment Employees had met him to seek
restoration of the practice of giving
the employee a second potice beiore
he is awarded dismisal;

(b) whether Government are
aware that a ghow-cause notice uaed
to be given to the employees on the
proposed punishment under Article
311 of the Constituion before it was
changed by the Forty-second amend-
ment which eliminated the second
opportunity; and '

(c) if so, the reaction of Govern-
ment thereto?
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THE MINISTER OF STATE . IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P,
VENKATASUBBAIAH): (a) No, Sir.

(b) Yes, Sir, o

(c) Article 811(2) of the Consti-
tution, a8 it stands now after its
amendment by the Constitution
(42nd Amendment) Act, 1976, clearly
provides that it shall not be neces-
sary to give a notice to the Govern-
ment servant to show cause against
the penalty proposed to be imposed
on him on the basis of the evidence
adduced during the enquiry, The dis-
ciplinary rules governing Govern-
ment employees have been amended
to conform to the amended constitu-
tional provisions,

Quantity of Salt imported by W. B,

1249. SHRI MUKUNDA MANDAL:
Will the Minister of INDUSTRY be
pleased to state:

(a) details of the States producing
salt in the country;

(b) the quantity of salt imported
by West Bengal from the producing

Sigteg for the last three ym
(State-wise gnd year-wise); '

(c) whether Government are aware
that due to transport problems salt
movement getg severely affected; and

(d) if so, the action taken by
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) Salt
producing Stateg are:

Andhra Pradesh
Goa, Daman & Diu
Gujarat

Himachal Pradesh
Karnataka
Maharashtra
Orissa
Pondicherry
Rajasthan

Tamil Nadu

West Bengal,

(b) Quantities of salt imported by
West Bengal from other producing
States during the last three years
were as follows:—

Gujarat . . . .
Rajasthan C e e e e

Tamil Nadu . - . . . .

1978 1979 1980

(In tonunes)
1,08,700 63,800 54,000
4,500 100 3,800

2,11,400 2,34.000 2,88,400

In addition, production of salt in
West Bengal was 4800 tonneg during
1878, 11,100 tonnes during 1979 and
12,400 tonnes during 1980,

(c) Yes, Sir, occasionally,

(d) The Railway Board apd the

Directorate General of Shipping are

moved to allot wagons and shipping
space on priority basis for movement
of salt to West Bengal. Salt is also
released for this State from the
stocks of salt maintained by Govern-
ment, whenever considered ex-

pedient,





